
 

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (a) above. 

[Placed in Library. See No. L.T. 10218/17/23] 
 

(3) (a) Annual Report and Accounts of the G.B. Pant National Institute of 
Himalayan Environment (GBPNIHE), Almora, Uttarakhand, for the 
year 2022-23, together with the Auditor’s Report on the Accounts.     

 (b) Review by Government on the working of the above Institute. 
[Placed in Library. See No. L.T. 10217/17/23] 

 

I. Heritage Bye-laws of the Ministry of Culture 
II.  Reports and Accounts (2021-22 & 2022-23) of IBC, New Delhi; EZCC, Kolkata; and 

NZCC, Patiala and related papers 
 
THE MINISTER OF STATE IN THE MINISTRY OF CULTURE (SHRI ARJUN RAM 
MEGHWAL): Sir, I lay on the Table— 
 I. A copy each (in English and Hindi) of the following Heritage Bye-laws of the 
Ministry of Culture, under sub-section (6) of Section 20E of the Ancient Monuments 
and Archaeological Sites and Remains Act, 1958:- 
 (a) Heritage Bye-Laws for Picture Gallery, Hussainabad Lucknow, Uttar 

Pradesh. 
 (b) Heritage Bye Laws for Cemetery near Fort Machhi Bhawan Lucknow. 
 (c) Heritage Bye Laws for Chaturdasha Devata Temple, Tripura. 
 (d) Heritage Bye-Laws for Juma Masjid, Hardoi Road, Husainabad 

Lucknow, Uttar Pradesh. 
[Placed in Library. See No. L.T. 10242/17/23] 

 
 II. A copy each (in English and Hindi) of the following papers:- 

(i) (a) Annual Report and Accounts of the International Buddhist 
Confederation (IBC), New Delhi,  for the year 2021-22, together with 
the Auditor's Report on the Accounts.     

 (b) Review by Government on the working of the above Confederation. 
 (c) Statement  giving  reasons  for  the  delay  in  laying  the  papers  

mentioned at (a) above. 
[Placed in Library. See No. L.T. 10243/17/23] 

 
(ii) (a) Annual Report and Accounts of the  Eastern Zonal Cultural Centre 
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(EZCC), Kolkata, West Bengal  for the year 2022-23, together with 
the Auditor's Report on the Accounts.     

 (b) Review by Government on the working of the above Centre. 
[Placed in Library. See No. L.T. 10244/17/23] 

 
(iii) (a) Annual Report and Accounts of the  North Zone Cultural Centre 

(NZCC), Patiala, Punjab, for the year 2022-23, together with the 
Auditor's Report on the Accounts. 

 
 

(b) Review by Government on the working of the above Centre. 
[Placed in Library. See No. L.T. 10245/17/23] 

 
Report (2022-23) of EPFO, New Delhi 
 
Ǜम और रोजगार मंतर्ालय मȂ राज्य मंतर्ी (Ǜी रामेǚर तेली) :  महोदय, मȅ 2022-23 के वषर् के िलए 
कमर्चारी भिवÍय िनिध योजना अिधिनयम, 1952 की धारा 74 की उप धारा (2) के अधीन कमर्चारी 
भिवÍय िनिध सगंठन (ई.पी.एफ.ओ.), नई िदÊली के सǄरवȂ वािर्षक Ģितवेदन की एक Ģित 
(अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखता हंू। 

[Placed in Library. See No. L.T. 10939/17/23] 
 
I.  Report and Accounts (2022-23) of NEHHDC, Guwahati and related papers  
II. MOU between Government of India and NEHHDC 
 
उǄर पूवीर् के्षतर् िवकास मंतर्ालय मȂ राज्य मंतर्ी (Ǜी बी. एल. वमार्):  महोदय, मȅ िनÇनिलिखत पतर् 
सभा पटल पर रखता हंू:- 
 

 I.  A copy each (in English and Hindi) of the following papers, under sub-section 
(1) (b) of Section 394 of the Companies Act, 2013:- 
 (a) Forty-sixth Annual  Report  and Accounts of  the North Eastern 

Handicrafts and Handlooms Development Corporation Limited 
(NEHHDC), Guwahati,  for the year 2022-23, together with  the 
Auditor's Report on the Accounts and the comments of the 
Comptroller and Auditor General of India thereon. 

 (b) Statement by Government accepting the above Report.       
[Placed in Library. See No. L.T. 10940/17/23] 

 
 II. A copy  (in English and Hindi) of the Memorandum of Understanding between 
the Government of India (Ministry of  Development of North Eastern Region) and the 
North Eastern Handicrafts and Handlooms Development Corporation (NEHHDC)  
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